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c wbether there any propo I to 
tablish an auto-tele hon excbange in 

Junagarh in Gujarat; if so, since wh n 
the propo. al i. pending b fore Govern-
ment; and 

(d) what are the rea ons for not estab-
1i hing Auto - Tel phone change at 
Junagarh and wh n it is likely to be 
e tabli hed? 

THE D PUTY MTNISTER IN TH 
MINISTRY 0 COMM TCATIONS 
(SHRT VTJAY N. PATIL): (a) ollowing 
citie have manually operated exchanges 
having more than 2,000 line (I) Anand 
(2) Junagarh (3) Navsari (4) urrendra-
pagar (5) Bhuj (6) Broach (7) Jetpur. 

(b) Manual exhanges are converted rn-
to auto-e eh og on the ba i. of follow-
ihg criteria: 

(i) Di triet Headquarter. 

(ii) Manual exchange" f over 1500 
line. apacity. 

(iii) Lon er pending demand. 

(iv) Requiremen t of STD. 

(c) Ye. , ir, propo al to automati e 
Junagarh is under consideration since 
J977. 

(d) Building for housing the Auto-ex-
change could not be av~i]able earlier. 
Now it is almo t complete. It i now 
h ped to commissi n auto exchange at 
Junagarh by tbe end of next year. 

Guidelin s for appointment of Dealerships 

9895. SHRI A. . DAS: Will the 
Mini ter of NERGY be pJeased to 
state : 

(a) whether revised guidelines have 
been issued by Government to oil indus· 
tryon the appointment of dealerships; 

(b) if 0, what are tho e guideline; 
and 

c) ~h pro ramll1e of Gov roment io . 

app joHn ih dealer fer die el kerosene 
and petroi dtih'" 198 -841 

TH MT 1ST R OF STATE j TH 'f 

D P RTMENT OF PETROLEUM f 
THE MINrSTR Y 0 ENERGY ($HJU 
GARGT SHANKAR MT HRA): (a.) Yes, 
Sir. 

(b) A oopy of the revi ed guidelines 
has already been Jaid on the Table of the 
Housa in reply to Lok Sabha Unsta.rred 
Question No. 3837 for 22-3-1983. 

(c) A a part of their programme, the 
oil companies plan to pu t up about 621 
retail utlets and 320 SKO/LDO dealer. 
ship during the current year all over the 
country. 

Broadcast of ) ction Campaign by A.I.R. 

9896. DR. KRUPASINDHU BHOI: 

Will the Mini tel' of INFORMATION 

AND BR ADCASTJNG be pleased to 

state: 

(a) the coverage given to tbe various 
partie during the recent Assembly elec-
tions; 

(b) whether allegations have ~ 

made about al1eged bias in reporting th 
election campaign by A.I.R.; and 

(c) jf 0, the fact of the matter and 
the teps taken to clear the air? 

THE DBPUTY MINISTER IN T 
MINISTRY 0 INFORMATION AND 
BROADCASTING AND IN THE 
PEPARTMENT OF PARLIA,ME;NTARY 
AFFAIRS (SHRI MALLIKARJUN): (a) 
The information is oot available in a 
compiled form nor can it be compiled i.p. 
a r a onable time since the labour invo-
Ivee scrutiny of thousands of new 
bulletins. 

(b) and (c) Some complaints regardio, 
the coverage of recen t As embly Jl:lection 
were received, bllt on investigation they 
were not found to be based on . facf~ . .. , .. 




